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Application under Section 19 of the Administrative 

Tribunals Act, 1985, praying that in the circ1mstaces stated 
therein the Tribunal will be pleased to 
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Counsel for Appli.cant 	: Nr. C.Appa Rao 

Counsel for Respondent : Nr. K.Jagannadha Rao, CLSC 
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ORDERS OF TRIBUNAL 

Admit. The applicant who is now working as 

Scientist 'E' at Defence Research & Development Lebora- 

tory, I<anchanbagh, Hydarabad, has contended in this 

eL-pk 	 Vv 
application that he is 2R 99,M' 	 PEI the post of 

Scientist 'F' at ARDE, Pune. He submitted his application 

for being cons idored for the post on 12-2-1937. However, 

the Department has not called him for interview for the 

said post. The applicant has come before us stating 

that he fulfills all the qualifications prescribed for 

the post of Scientist 'F' in ARDE, Purie which are as 

follows: 

IT  Atlesst second class BacheLor's Degree in 

Engineering or iaster'e Degree'in Science from 

a recognised University or euivalet. 

2. Ten years Research, Design, Development and 

Production experience in the field of Armament 

Stores and their testing and evaluation with 

knowledge of related software of which at least 

three years should have been in a responsible 

capacity with experience in performance evalua-

tion and transfer of technology. 

Desirable oaUfications: 

Ilaster's Degree in Engineering or Doctorate 

Degree in Science. 
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IN THE CENTRAL ADMINISTRATIT 
TRIBUNALS HYDERABZO 

THE HON'BLE MR.E.N.JAYA SIMMA (v.c.) 
AND 

THE HON'BLE MR.D.STJRYA RAO2 (M). 
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and conslderkfor the post. He made a representation 

dated 12-3-1987 to the Scientific Advisor to the Rakeha 

Mantri and Secretary to Government of India, department 

of Defence & Research & Development, Ministry of Defence, 

New Delhi requesting that he may be considered for the 

s&Cd) post9 

2. 	This applicationcan be disposed of at the admission 

stage with the following directions:— 

That the applicant be celled for interview if 

accordino to the statement made as above he fullfills ) 

all the requirements for the post of Scientist 'F' 

in ARDE, Pune. If the applicant does not meet the 

Ill, 
requirements of the post he shall be intimated as to 

why he has not qualified. 

With these directions we dispose of the application. 

No order as to costs. 
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(D.SURYA Rho) 

Vice Chairman 
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Dated; 27th March 1937. 
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